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     O R D E R 
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11.01.2021  Learned Counsel for the Appellant submits that on the same 

issue which is involved in this Appeal, one matter is pending before the Hon’ble 

Supreme Court.  

 Therefore, the Case may be adjourned. Prayer allowed. 

 Let the matter be fixed on 02nd March, 2021.  

 
 

 
 
 

 
 

      

 
 

[Justice Jarat Kumar Jain] 
Member (Judicial) 

 

 
 

[Balvinder Singh] 
Member (Technical) 

 

SC/kam. 

  


